
LOK SABHA DEBATES

LOK SABHA

■ i'fritUiy, May 11. l^lifVuisakhu 21, 
1895 {Saka)

The Lok Subha met at Eleven of the 
Clock

[Mr. SpfakI’R in the Chair]
ORAL ANSWERS TO QUESTIONS

Swugfling of Halluctnatory Dnigs into 
India By Foreign Nationals

^061. SHRl RANABAHADUR SINGH ; 
Will the Minister of FINANCE be pleased 
to state:

(a) whether Government have noticed 
that hallucinatory drugs are being smug­
gled intQ India by foreign nationals; and

(b) if so, tlie steps taken by Government
to prevent such smuggling and the sue- 
cesfc achieved so far?

THE MINIS IER OF STATE IN THE 
m in is t r y o f FINANCE (SHRI K, R 
CANE5H): (a) The Government have not 
received any report regarding smuggling 
of hallucinatory drugs into India by foreign 
■ationalii-

(b) Import of hallucinatory drugs such as 
LSD. LSD 25. DMT. STP. DET. Mescalinc 
et^. into India has been prohibited except 
for the limited purpose of their use in mc-
dieal or scientific research.

Itfteiligence is coHected regarding smug­
glers. The baggage of the persons suspect­
ed to carry contraband drug«i is subjected 
to examination by the Customs

SHRI RANABAHADUR SINGH: It is 
ofcen ne^rted that though hallucinatory 
drugs in their purified form are definitely 
not smuggled into this country, it is com­
mon knowledge that these drugs in their 
rough form are smuggled in «ubstantial 
ansounts into the counU7 from Nepal bor-
dtr. Mav I ask the Govemmeot whether iny 
such information reached them and if so. 
wbat steps art being taken to countci^act

S H R I K. R . G A N E SM : S incc th e  q u e s ­
tio n  r t f e r r c d  to  h a llu c in a to ry  d ru g s , te c h ­
n ica lly . th e  drug’s 'whicH I h a v e  in d ic a te d  
in  pa»*t (b) o f  th e  q u e s tio n  d o  n o t  r e la te  
to  tlu.' ^ 'n c r a l  d ru g s  w h ich  com e u n d e r  
tb e  d e fin itio n  o l j ia rco tics . So we h a v e  g iven
this- t<*ply t lia i  we h a v e  rece ived  n o  in fo r- 
m aiio ri. B u t, a s 'f a r  as th e  q u e s tio n  o f  n a r ­
co tics h con«?i ned  G o v e rn m e n t is aw a re
th a t  f ro m  N rp a l  'b o rd e r  th c i 'f  h as  b een  
som e sm u g g lin g  <>! it a n ti  v a rio u s  s tep s  h av e  
Ixrcn ta k e n  to  check  th is .

S H R I R A X A B A M A D U R  S IN G H : W h a t
steals a re  Iwinff r a k tn  t o  th a t  su rh  d ru g s  
co m in g  fro m  N ep a l a rc  s io p ju 'd ?

S H R I K R. G A N K SH : T h e  w h o le  N <pal 
Ijo n lo r is tu n c t io n in g  u n d e r  a H reveniive  
C o llcx to ra tc  am i Um; Slate- G « ivcm m cnt sta ff 
as Wfll as th e  C usthn js a.iuj Excisc sta ff h ave  
!)cen s rre n n il tfn f tl  an d  su fficien t e q u ip ­
m en ts  rrrcrssaA  l ia tc  prov tdc 'd . T h e re
is. a te g u la r ' C h c rk . H e lp  C. R. P. is 
be in g  talccu th e  p u rp o se .

«;HRI M rH A N fN H D  K H U D A  B U K SH : 
Afif G o v e in m c n t aw a re  n r h a v e  th ey  m ad e  
aiicm ptH  tfi diM ovcr th e  leg itim a te  use o f 
these higliJv so ph iN tita ted  an d  h a llu c in a to ry
drugsr

M R . SPEA K F.R: H ig h ly  s(jph isticat< ^?

S H R I M U H A M M A D  K H U D A  B U K H sH : 
I 'h e  q u e s tio n  was a«ked bv m v p rec l^ex so r 
if sm ugfrling  is ta k in g  p lace , in  th e  N-apal 
bf«*der tv h irh  h e  a d n it t te d . H e  said  i t  d id  
rake  plaot* in  N ep a l l¥>rdcr. B u t th e  tJiiigs 
th a t  ne  h a d  n a m e d  D M T . S T P , e tc . i r e  
so p h is r ira trd  dnigK.

MR. SPEAKER: What is' yrmr question?
S H R I M U rfA M M E D  K H U D A  B U K H S H  : 

D id  G o v e rn m e n t know  th e  leg itim a te  uses 
o f  tlic ie  drugs?

M R . S P E A K E R : H ow  docs it a rise  o u t
•of t h ^ ? f  T h e  m a in  q u e ^ io n  is a lx iu t pre- 
ven tio fi fil > n iu g g b n g . I f  you w an t to  ask 
a b o u t s0f>hfstic'af('d dliiiiics, you m ay  g ive a 
s e p a ra ta  n o f k r  arHl addrens y o u r q u e s tio n
ID th f  H e a l th  Xfini^urr.

S H R I M O H A N R A J K A L IN G A R A Y A It; 
M ore, t iw n  s i n u ^ f y g  i h r o i^ h  the b<irder

ot, « i n i^ ( i n g (  t a l e  p lace
th ro u g h , tlie  lia tffru a iio fia i a irp o r ts  » u c ii '.a s  
C a f tu t ia ,  'B<»m ba\, D ^ i i ^  .
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AN HON MEMBER; And Madras.
SHRI MOHANRAJ KALINGARAYAR: 

. . . .  and Madras Sorry for the omission. 
Has the Minister got any complaints of 
these regular drugs smuggling taking place? 
How many has he caught? What action has 
been taken against them?

SHRI K. R. GANESH: The question is no 
longer confincd to hallucinatoi7  drugs. As 
far as hallucinatory drugs are concerned, as 
1 have said, we have very few seizures of 
them thereby. 1 have indicated that there is 
no large-scale smuggling of this thing. As far 
as the general question of drugs and the ge­
neral question of narcotics are concerned, as 
far as these airports are concerned, many 
have been caught that is, in respect of 
taking drugs outside the country etc. We 
are the largest producer of opium and 80 
per cent of world’s opium is produced in 
our own country which is catering to medi­
cinal and other uses. Very strict watch is 
being kept on various international airports.

MR. SPEAKER: You may answer only 
about hallucinatory drugs.

SHRI K. R. GANESH. I have got figures 
of all dangerous drugs.

MR. SPEAKER: You see, that is the 
reason. If the Minister goes out of the 
scope, 1 cannot get hold of the question, 
and come back on the right track. The 
Question was asked about hallucinatory 
arugs. If you have got information about 
this druji; only, you can say. this is the 
information...............

SHRI K. R. GANESH: Sir, we have had 
only two seizures so far about these 
hallucinatory drugs. We have had only two 
seizures. There is no other information with 
me.

SHRI S. B. GIRl; Sir. the Minister has 
Htated that the smuggling goes on but still

freventive measures are t^en . 1 want to 
now what is the total amount of smug­

gling that takes place from Nepal border 
in spite of the preventive measures?

SHRI K. R. GANESH: It is very diffi 
cult to quantify the extent of smuggling 
that takes place.

SHRI K. LAKKAPPA: Sir. smuggling of 
hallucinatory drugs into India by foreign 
nationals, mainly hippies, is creating a 
situation which is spoiling the minds of the 
youth of the t:ountry. Have any steps been 
taken to stop smuggling by hippies in this 
country and what are the preventive 
measures which our government hive 
adopted?

SHRI K R. GANESH: Hippies will be 
dealt with when they are caught going 
against any law of the land including the 
law of drug control.

SHRI SURENDRA MOHANTY: Sir, has 
it come to the notice of the government 
that hallucinatory drugs in crude form are 
smuraled from Nepal to Delhi and then re­
fined and distributed in university campuses?

SHRI K. R. GANESH: Since he has en 
tered into the realm of hallucination. I have 
no information on that. '
Decline in production of controlled cloth

•1066. SHRI M. RAM GOPAL REDDY;+ 
SHRI JAGANNATH MISHRA:

Will the Minister of COMMERCE be 
pleased to state:

(a) whether the production of controlled 
cloth during the first quarter of 197S has 
been below the target; ancl

(b) if so, the reasons therefor and the 
steps proposed to boost the production?

THE MINISTER OF COMMERCE 
(PROF. D. P. CHATTOPADHYAYA): (a) 
Yes. Sir.

(b) The shortfall in production is due to 
the fact that the mills are required to sell 
controlled cloth at May, 1968 prices, which 
are said to be uneconomic and also because 
of power cuts since October. 1972.

Tlie Indian Cotton Mills Federation have 
issued instructions to individual mills to 
make good their shortfall in the production 
of controlled cloth during the period July.
1972 to December, 1972 and January. 197S 
to March, 197.1 by 50th June. 197S. Non­
fulfilment of the shortfall would entail a 
penalty of Re. 1 per sq. metre. Out of the 
funds collected by way of penalty, the mills 
which offer to produce controll^ cloth in 
excess of their obligation will be paid an 
incentive of 90 paise per sq. metre on the 
controlled cloth produced by them in excess 
of their obligation. It is expected that as a 
result of these measures, production of con­
trolled cloth will improve significantly.

SHRI M. RAM GOPAL REDDY: Sir, the 
minister has taken some steps to increase 
production. 1 want to know what is the 
increase in production month by month 
from DecemMr 1972 to this date? Has he 
got any figures?

PROF. D. P. CHATTOPADHYAYA; I 
have some figures. In January, 1978, it was 
14 million sq.m., in Februai7 , it was 15.4 
million sq.m.; for March, the figure it not 
available, but I may point out that the pro 
duction figure is lees than the target figure, 
because according to our understairaing 
they are required to produoe 50 million sq. 
m. per Quarter, that is, 200 million sq. m. 
a year, interms of that, they have railed
to fulfil the tarrct. Between July, 1972 
and December. 1972 they have produced 
only 164 million sq. m. as against a




